
(IA. No. i1tJ02 

ORDER DATED 	FEBRUARY, 2008 

c ora 

Hon'bk I)R. K.B.S. Ran, ieiuber(.l) 

i1on bk Shri C. R. \iohpatra, M.ember(A) 

. 	uhniitted 1 	K. 	 l  w Mr. 	 he  

appieant which has not. been disputed by M r, S B J ena, Ld. Addi. 

Standing (ounse Ir the Respondent,. the applicant has since j44, 

retired this appJic.a.ion s dkposed of as.1tractuous. 

2 	inform the parties \o costs 

lv' 
Niembe r(J) 

L 


